
19.12.2017  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 02.15 P.M.

1. W.P.(C) 4651/2017 SHARMILA YADAV ANKUR CHIBBER, MANISH MOHAN
VS. UNION OF INDIA & ORS. SHIVANGI SINHA

MANISH SAROHA

COURT NO. 5     
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

AT 02.15 P.M.

1. CRL.A. 733/2016 DALIP SINGH RAKHI DUBEY, RADHIKA KOLLURU
VS. STATE

COURT NO. 27
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2:15 PM

1.CRL.A.1686/2014 ASHOK KUMAR AZHAR QAYAM, NARENDER KUMAR
VS STATE AASHAA TIWARI

COURT NO. 22
HON'BLE MR. VALMIKI.J.MEHTA

AT 2:15 PM

1. RFA NO. 1038/2017 RAM DEV SHARMA & ANR P.N.BHARDWAJ,ASHUTOSH BHARDWAJ
VS RAKESH KUMAR SRIVASTAV & ORS



19.12.2017  J- 2  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02.15 P.M.

1. W.P.(C) 7706/2012 JAI KUMAR AND ORS. SANJAY SHARAWAT
CM NO. 19468/2012 VS. AIRPORT AUTHORITY OF DIFVIKAY RAI, PULKIT TYAGI
CM NO. 44929/2017 INDIA AND ORS. SANJAY KUMAR PATHAK

KAOMUDI PATHAK, SUNIL KUMAR JHA
KUSHAL RAJ TATER, ARJUN PANT

COURT NO.10     
HON'BLE MR. JUSTICE I.S.MEHTA

AT 2:15 PM

1. CRL.M.C.215/2015 NITIN CHAWLA ASHISH UPADHAY, 
   CRL.M.A.869/2015 VS.M/S AHUJA CREATION PRADEEP KUMAR MISHRA 

PVT LTD & ANR RAGHUVINDER VARMA,
RAJESH MAHINDRU

COURT NO.26  
HON'BLE MR. JUSTICE VINOD GOEL

AT 10:30 AM

1. REV.PET.NO 254/2017 AMAR NATH J.M.BARI, SHWETA BARI
   IN RFA 394 /2017 VS JEE RAM & ANR D.K. SHARMA

2. CRL.L.P.NO 458/2015 FOOD INSPECTOR AMIT CHADHA, 
VS RUPESH JAIN & ORS

3. TR.P(CRL) 87/2016 MAHESH KUMAR SAMEER CHANDRA,AASHAA TIWARI
VS. STATE(NCT OF DELHI) AVNISH RANA
& ORS.

HIGH COURT OF DELHI                            
18th DECEMBER,2017                              REGISTRAR (LISTING)


